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1. Union of India; rep, by 
Secretary, Ministry of 
Defence, New Delhi. 

2. General Manager, 	- 
Ordinance Factory Project, 	 • 
Yeddumailaram, 
Fdak District, 	 .. Applicants/Fcesçondents 

AND 

M.Srisailam 
V.N8geswra 0 	 .. Respndents/App1icants 

?,A.No,40/95 in OA.Np.639194 

BE1EEN: 

1, Union of India, rep, by Secretary, 
Ministry of Defence, New Delhi. 

2. General Manager, - Ordinance Factory, 
Project, Yedduzijailaram, Vedak Dist. 

AND.. - 

K,Yadi Keddy 

,A,No,41/95 in O.A.N0.548 

1, Union of India, Rep. by Secretary. 
Ministry of Defence,  Rew Delhi. 

2. General Manager, Ordinance Factory 
Project, Yeddumaileram, t'iek Dist. 

A N D 

1. Dubbaiah 3. 
ç 	2. K.Narender 	- 

Applicant5/ReSndents 

Ikesrondent/Applicant 

Applicants/Reszondents. 

RespDndents/AppllcantS 

Mr,N.R.Devraj in KA.40, 

Mr.N.V.IRamana in RA,39 
and' RA,41 

F 

Coinl for the Kespondents 	-• • 	
.. Nr.S.Lakshma Reddy in 

KM 

	

I 	 - 

	

F! 	 - 
COIsAM: 	 - 

1-LON'i3IE SI-fbI JUSTICE V,NEELJ'DRI RAO : VICE CHAIRMAN 

"TAOITIEtE S1il'I K.IJdGkrJJAN ; 

Counsel for the Applicants 



0 

0 3 •• 

skilled category will be considered at the time of 

bearing of the 0h5.  But we feel that fe—t4e--pe*peee 

ef—thesa-1-n+et±nyrdsn, it is not just and proper' 

to allow uch of those employees who failed at the 

first attetpt in the trade test at the time of promo-

tion from semi-skilled to skillcd,to have the benefit 

of the interim orders which are to the effect that the 

seniorIty in the seni skilled has to reflect for con-

sideratbn for promotion to I HS$C Grade-Il. 

6. 	The RAs are al1owed to that extent. No costs./ 

p 

. SQ.C-Ckc\%L(  

Ministry of Defence,New Delhi. 

2. General Manager,Ordinance Factory Project. 
Yeddurnailaram, 
Medak District, 

CO:.'y to Mr.N.R..Devaraj ,Sr.CGSC.OAT.Hyd. 

,sc&copy to Nr.S.L&cshna Reddy, Advocate, CAT, Hyd. 
One copy to L'ihrary,CAT,Hyd. 
One spare cj. 

kku. 


